Uttar Pradesh 4.99 18.16 23.15
Uttarakhand 0.19 0.2 0.39
Madhya Pradesh 25.34 18.37 43.71
Guijarat 0.27 0.5 0.77
Rajasthan 4.41 6.47 10.88
Bihar 0.05 1.24 1.29
TOTAL 183.47 74.72 258.19

Running of Super Bazar

150. SHRI SATYAVRAT CHATURVEDI: Will the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has handed over the right of running Super Bazar, country's

biggest cooperative consumer chain, to a private entity;
(b) if so, the date on which the entity was assigned the right and on what conditions;

(c) the reasons for not starting the sale of goods from the branches of Super Bazar till now,

and by when the sale of goods would begin there;
(d) whether the said entity has been paying full salary to all the staff of Super Bazar; and
(e) if not, the steps taken by Government to help employees to get full salary 7

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) On the basis of the recommendations of
Evaluation committee constituted by the Supreme Court, M/s Writers & Publishers Ltd., has been
selected as an agency for revival of Super Bazar as per the provisions of Multi-State Cooperative
Societies Act, 2002.
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(c) The Super Bazar has reported that eleven branches and one Pharmacy store has been
started for sale of goods. The remaining branches of Super Bazar are under renovation and will be

started soon after completing the renovation work.

(d) and (&) The Super Bazar has informed that all the employees are being paid full salary as
per the structure approved by the Board of Directors of Super Bazar and as per the Service and

Conduct Rules.
Problem of foodgrains storage

151.  SHRI RUDRA NARAYAN PANY: Wil the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that the country still faces the acute problem of foodgrains storage;
(b) if so, the details thereof;

(c) whether it is a fact that a large quantity of foodgrains is rottening in the precincts of Food

Corporation of India;

(d) whether an incident of such nature generated widespread discontentment among the

masses in Orissa recently; and
(e) if so, the steps taken, so far, for addressing this problem 7

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) to (e) The Food Corporation of India has a total of
332.50 lakh MTs of storage capacity including Covered and Cover and Plinth (CAP) both owned and
hired with a capacity utilization of 91% as on 30.6.2011. Apart from storing in covered godowns,
wheat is also stored in CAP which is also a scientific method of storage. Due to the increased
procurement of foodgrains and to reduce the storage in Cover and Plinth (CAP) the Government
formulated a Scheme for construction of storage godowns through private entrepreneurs. Central
Warehousing Corporation (CWC) and State Warehousing Corporations (SWCs). Assessment of
additional storage needs under the scheme is based on the overall procurement/consumption and
the storage space already available. For the consuming areas, storage capacity is to be created to
meet four months requirement of PDS and other Welfare Schemes in a State. For the procurement
areas, the highest stock levels in the last three years are considered to decide the storage capacity

required.
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